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+{Tee MINISTER or STATE IN THE
MINISTRY oF RAILWAYS (SHr1
Ram SusHAG SinGH): (a) Three.

(b) Yes Sir.

(¢) A8 a result of some disturbanc-
es in 1ne city of Gorakhpur, a riotous
mob attacked a train when it stopped
nea' the Outer Signal of Domingarh
between Domingarh and Gorakhpur
due to chain pulling. They dragged
our 2 passengers from the ftrain,
assaulted them and killed them, One
more passenger who got down at
Domingarh station earlier was also
beaten and killed by the mob. The
police reached the scene of occurrence
immediately ang arrested 97 persons
in this connection on susp’ecion. A
case has been registered uls 148302
IPC at Government Railway Police
Station, Gorakhpur, which is wunder
investigation].
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+[ACCIDENTs ON INDIAN RAILWAYS

#104. SurimaTt SEETA YUDHVIR:
Will the Minister of RAILWAYS be
pleased to state:

(a) the number of train accidents
on the Indian Railways during the
monthg of May and June, 1965;
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(b) the total number of persons
killeq in these accidents; and

(c) the extent of loss suffered by
the Railways as a result of these
accident]?
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+{Tae DEPUTY MINISTER 1IN THE
MINISTRY or RAILWAYS (Sw»rr
Suam NaTH): (a) There were 218
train accidents in the categories of
collisions, derailments, trains running
into road traffic at level crossings and
fires in trains on the Indian Govern-

mant Railways during May ang June,
1965,

(b) Twenty-eight.

(¢) The cost of damage to Railway
property was assessed at approxi-
mately Rs. 9,62,000].

PENSIONS CASEs OF RamLway
EMPLOYEES

*105. Sarr U. S. PATIL: Will the
Minister of RAILwAYs be pleased te
state;

(a) the number of employees whe
retired in each D 'vision of the various
zones of the Railways during the
years 1962-63, 1963-64, and 1964-65;

(b) the number of cases of pensions
which were pending in each Divisior
during the same period; and

(c) how long will it take to finalise
those cases?

1[I 1 English translation.
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Tur MINISTER oF STATE IN THE
MINISTRY or RAILWAYS (SHRI Ram
SuBHAG SINGH): (a) to (c¢) Informa-
tion is being collected and will be
placed on the Table of the Sabha.

JANATA TRAIN BETWEEN JAMNAGAR
AND BOMBAY

*106. Sarr J. H. JOSHI: Will the
Minister of RAiLwAYs be pleased to
state:

(a) whether the Janata train run-
ning between Jamnagar, Rajkot and
Bombay is being discontinued; and

(b) if so, what are the reasons
therefor?

Tae MINISTER ofF STATE IN TRE
MINISTRY or RAILWAYS (SHrr
Ram Susmac SmcH): (a) ang (b)
Presumably, the reference is to the
metre gauge Janata Express trains
running between Qkha and Mehsana
via Jamnagar, Rajkot and Viramgam
and the proad gauge Janata Express
trains running between Viramgam
and Ahmedabag linking at Ahmeda-
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bag the Bombay-Ahmedabad Janat@
Express and at Viramgam the metre
gauge Okha-Mehsana Janata Express.
There is no proposa] to discontinue
there services.

MANUFACTURE OF TRACTORS AND POWER
TILLERS

*107 J Surr K. C. BAGHEL:
" SHrr R. S. KHANDEKAR;

Wil] the Minister of INDUSTRY AND
SurpLy be pleased to state:

(a) the number
State Governments and State Indus-
trial Corporation, who have applied
for grant of licences for the manufac-
ture of tractors and power tillers dur-
ing the Third Plan period; and

and names of

¢(b) how many and to whom such
licences have so far been issued?

Tue DEPUTY MINISTER IN THE
MINISRY oF INDUSTRY anp SUP-
PLY (SHRT BIBUDHENDRA MIsra): (a)
and (b) A statement is placed on the
Table of the House.

STATEMENT

Names of State Governments

and State Indwstrial Corporations who ap-

plied for the grant of industrial licence for the wanufacture of tractors and
power tillers during the Third Plan Peiod,

Name of Govt./State Industrial
Corporation

Item applied for ma-
nufacture

Whether licence granted or not

Industrial Development Corpora- Power Tillers

tion of Orissa, Bhuvaneswar,

Director of Industries, Punjab

(i7) Tractors
V.P. Stat Industr'al Corporation, Power Tillers

Xanpur,

Director Industries, Madhya Pra- Tractors

desh,

(1) Power Tillers

A letter of ix;tc;xt has already
been issued.

A letter of intent is likely so
be issued shortly.

Licence not granted.

A letter of intent is likely o
be issued shortly.

Licence not granted.




